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Tripura and other border wreas in (i) Orientation of elementary
India; schools to the basic pattern;

(b} the action taken durng the (il) Reorganisation of Secondary

past four months o deport theny; and
(c) how many wery deported dur-
ing the above period?

The Minister of Home Affairs (Shri
Nanda): (a) At the end of June 1965,

the number of such infiltrants was
about—
Agsam 1.76.000
Tripura 2,000
Rajasthan 158
West Bengal-—-The number is

still undetermined,

the Pakistan
problem of any

In other areas on
border, there is no
significance.

(b) and (c). During the four
months—February to May, 1065—
7,209 Pakistani infiltrants were de-
ported under the Foreignerg Act, 1946.

Uniform Pattern of Education and
Text Books
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Will the Minister of Education be
pleased to state:

ta) whether any efforts have becn
made to have a uniform pattern of
education and text books throughout
the vountry:

tby if su, the details thereof; and

te) the results achieved in this re-
gard®

The Minister of Education (Shri
M. C. Chagla): (u) Yes, Sir.

(b) Efforts have been mad, in the
following directions:

schools on the basis of the re-

commendations made by the
Secondary Education Com-
mission;

(iii) Reorganisation of  Higher
Education on the basis of the
University Education Com-
mission's Report;

Setting up of an organization
under the Nationa] Council of
Educational  Research and
Training 1o prepare model
text books for the School
stage.

(e} A falr amount of progre:ss hns
been achieved in all these directions
although a rigid uniformity was not
attempted nor could it be achieved
due to administrative and fnancial
difficulties. The text books are under
preparation and the State Ministers’
Conference has agreed to adopt them
by translation into regional languages.
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Redress of Public Grievances
(Dr. L. M. Singhvi:

+76. ) Bhri Sarjoo Pandey:

‘| Shri Laxmi Dass:
| Shrimati Ramdulari Sinha:

Will the Minister of Home Affairs
be pleased to refer to the reply given

to Starred Question No. 686 on the
31st March, 1965 and state:
(a) whether Government have

tuken any decision regarding bring-
ing into existence any machinery for
the redress of public grievances
analogous to  the  institution of
Scundinavian Ombudsman;

(b) if so, the details thereof; and

{¢) it the answer to part (a) be in
the negative, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathl): (a)
A Commitiee of the Special Consul-
tative Group of M.Ps, under the chair-
manship of the Minister in the Minis-
iry of Home Affairs js examining the
question of & machinery for the red-
ress of citizens' grievances at the
Centre. The feasibility of an Ombuds-
man type institulion for this country
is being gone into in that connection,
along with the related question of
rationalising and cxtending the sys-
tem of administrative tri 1

(b) and (¢), Do not arise.
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Integration of Aligarh Unlversity
Students

*77. Shrimati Renu Chakravartly:
Will the Minister of Education be
pleased to state:

(a) the steps being taken to bring
ubout a cultural and emotional inte-
gration of Muslim and Hindu students
residing in the University hostels in
Aligarh Universily,

(b) the ciforts being made to curb
the activilies oi communal reaction-
ary organisalions among the students,
teachers, provosls, proctors, wardens
of this University and to promote a
healthy secular outlock among them;
and

(c) the steps being taken 1o cut
down to a minimum the period when
the constitution of the University
will be in abeyance?

The Minister of Education (Shri
M. C. Chagla): (a) and (b). Conse-
quent{ upon the promulgation of the
Aligarh Muslim University (Amcend-
ment) Ordinance, 1985, the Execulive
Council of the University has been
reconstituted  with effect from 7th
June, 1965. The new Executive
Council is ecxpected to go intp the
various problems facing the Univer-
sity and to take necessary steps to
bring about cultura] and emotional
integration as well as the eradication
of communal and reactionary clements
in the University.

(c) A Bil] in replacement uf the
Aligarh Muslim University (Amend-
ment) Ordinance, 1865 has already
been introduced in the DParliament.
Long-term legislation will he brought
forward as soon as possible, after the
Banaras Hindu University (Amend-
ment) Bill is passed by the Parla-
ment.

Aligarh Muslim University
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